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Minorities in Border Districts of East
Pakistan

+
J Shri D, C. Sharma:
*123. 7\ 8hri Rameshwar Tantia:
Will  the Minister of Externsl
Affairs be pleased to state:

(a) whether Government are aware
that Pakistan is planning to drive the
minorities out of the burder disiricts
of East Pakistan,

{b) if se, whether those mincrities
have been driven ovut of East Pukis-

tan or have been sellied in  other
parts of Pakistan;
{¢) whether it is also a fact that

those minorities have appruached the
Indian High Commission f6: permits
to come over to India; and

id) if so, Government's ruuchion
thereto?

The Minisier of External Aflairs
(Shri Swarap Singh): (a) Guvern-

ment have received some reports to
thls effect.

tb) 1t is & fact that a large nam-
ber of persons of the minorny -oin-
munities have come over tu India
from the border districts of East
Pakistan,

(e} The minorities in border areas
have applied for migration cuortifi-
cates in numbers broadly propurtion-
ate to the minorities in East Pukistan
us a whole.

(d) Migration certificaies are
granted to all members of the minu-
rity community in East Pakistan ia
cases of hardship,

Shri D. C. Sharma: May 1 knuv
how many members of the minocity
community who had been displacen
in this way from the borde. of Puk-
istan had applied for permits and how
many of them were given rermits?
May I also know the definition of
‘hardship’ given by Governmen'?
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Shri Swaran Singh: I have notl
zot the flgures arce-wise in the sense
that so many are from the border
districts and so many are lremi the
other districts, but ag I have indicst-
cd already, their number .z practi-
cally the same as from olher ureas.

‘Shri D, C. Sharma: By -riving
these minorities out  of the border
areas of East Pakistan, evidua'ly the
Pakistan Government have settled
their retired military office:s, muja-
hids, razakars and other para-ircop
people there. May 1 know w hat effec-
tive action our Governmeont nave
taken on our side of the buruer to
rounteract this concentration of mil-
tary and puara-military force. o the
border of East Pakistan?

Shri Swaran Singh: It is u lact that
the movement of minoritics paiticu-
larly from the areas near Lhe inter-
nationa] border is g matter of grave
concern, and this is constantly kept
in view by the authorities, bath eivil
and defence, whose respons:bility it
is to ensure the integrity of ¢ur bor-
ders,

Dr. L. M, Singhvi: May | know
whether Government consider that
the calculated move on the part of
East Pakistan io drive out the inino-
rities from their territory is or
amounts to an act of genocidc en their
part, and if so, what action thc Gov-
ernment of India propose tu taoke n
order to bring them to book helore
international opinion and interna-
tional conscience,

Shrl Swaran Singh: Il is unfortu-
nate that for several years now ihe
minorities in East Pakistan have been
subjected to constant pressu..; and
there has been a migration ui mino-
rities into India. That is 4 matter
which is of grave concern t, us, ano
1 think that the internationa! jurists’
body also went into it and they nave
produced also a report on that, and
the hon. Member might have seen
that.

Dr. L. M. Singhvi: My question was
whether the Government of India
viewed this as an act of genucide cn
the part of East Pakistan authorities,
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and if so, what action was propused
10 be taken. I am aware of the re-
port of the international commission
of jurists,

Shri Swaran Singh: It is a very re-
prehensible thing that this constant
pressure ond the sense of insecurily
amongst the minorities should pre-
vail. I do not exactly know whut the
exact implication of that exgression
is.

Dr. L. M. Singhvi: The hon. Minis-
ler must be knowing it.

Shri Hari Vishnu Kamalh: He can
look up the dictionary and tnd it
out,

Shrimati Renu  Chakravartty: In
answer lo some questions, ithg hon.
Minister has said that he 1s not very
clear as to the number of applications
which have come to the High Com-
mission from people who have been
asked to move away from thg border
districts. Further, he has said that in
case of hardships, passports or visas
ele. are given. May I know whether
the High Commission has any nfui-
mation with regard to the specific
number of people Who have been
asked to move out from the vorder
districts, and if so, whether in view
of the rather heartless attitude of
the Rchabilitotion Minister, in  rcasc
they are permitted to come here, they
will also be given all the benefits
which are now being given to lhose
who are in Kashmir as refugees?

Shri Swaran Singh: With regard to
the first part of the question, 11 &
separate question is tabled 1 shall be
uble to eolleet the information in re-
zard to the numbers, With regard to
the second part of the question, I do
not think that the Rehabiiitation
Minister has at all been heariless, I
think he has been very kind ind he
has been doing his best to help the
refugees.

Shri 8. M. Banerjee: May 1 know
whether it is a fact that ufter the
firm action by the Governmen. of
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India in the matter of driving out L
Pakistani infiltrators from Kashmu
there is a reign of terror in Easl [uk-
istan, and repressive measures hive
been adopwed by the Pakistan Gov-
ernment o, the minorities, and as 7
result of that many members of the
minority communities are trying to
come over lo India but they arz be.ng
refused or nol granted migrotion
certificate, and if so, whether suitable
instructions have been issued to our
High Commussion there to granl mi-
gration certificates and  whether
every facility wi]] be given to them
when they tume over to India.

Shri Swaran Singh: It is a fact—
reports have come to our notice—
that there 13 a greater sense of in-
security, and the attitude of the mu-
jority community in East Paxistan
has become In certain arens mooe
aggressive. There is no need of issu-
ing any { ingtructions to oy s
sion in veu because  the exwsling
instructions cover all these ca:zes. 1
have no doubt that in all desar.o
cases th2 rvguisite certificates aad
the formalities are complied with.

Shri 5. M. Banerjee: Whai
answer to we last part?

is the

Mr. Speaker: It would be done.

Shri 5. M. Banerjee: | asked wlie-
ther thuse wht migrate and zom~
will be givin facilities to settle down
here. Reply has not come to whel.

Shri Swaran Singh: Such rehabili-
tation benefit; as are available in suen
cases will ctrininly be availablc,

Shrl §. M. Banerjee: He is evading.

Mr. Speaker: He cannot list all e
benefits Ihot weould be given,

Shri 8. M Banerjee: [ rise 10
point of order. This particular gues-
tion has been tabled to the Externa!
Affairg Ministry for two reusons. One
is because they have information
about Pakistan's attitude towards the
minorities. Secondly, it was thougnt
that in connectjon with cerlain sup-
plementaries arising out of the
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rehabilitation of those who have cross-
ed over or are likely to cross over to
India, he will consult the Reancili-
tation Mirustry and give the proper
reply, According to the Cabinet, they
function collectively. But here we
find that none cf the gquestion: per-
taining to rehabilitation facilities to
persons w19 ¢ross over is bein; ans-
wered. 1 seck your protectior.

Mr. Speaker; Dr. Sarojini Mahizhi

Dr, Sarojinl Mahishi: The hon. Mi-
nister was plvascd to state thal niiu-
rities in East Pakistan are being per-
mitted by the Indian High Comuai
sion to come over here in case, of
hardship. Mzu: 1 know the delin.in
of ‘hardship’ as applied to them?

Shri Swaran Bingh: This matter has
been dealt with here before  also.
Certain calegories are there, ‘Thew
position 1s very insecure or there aoe
relatives who have been separated.
For the information of the House, |
would like to sty that the number of
Application; already there runt :ntd
thousands, 1 think about 5,000 or
9000. A fairly large number of them
have alreacdyr bLeen granted migra-
tion certiirates. We have already ..t
from Eas: Pakistan lakhs and iunhs
of refugees. Everyday they are com-
ing in. 5y 11 will not be correcl o
suggest tha! we are not trying to he
helpful o theze who stand in need
of this help,

Shri 8. M. Banerjee: What help a.c
you giving them when they cune
here?

Shrimatl Renu Chakravartty: Noth-
ing,

Shri P. R. Chakraverti: Is it u iact
that Chinese puckets are spring.g
up in Khulna and Jessore in the bor-
der districls oi E. Pakistan? 1f so, iy
it a fact tha! the minorities are !oe-
ling scared op that score?

Shrl Swaran Singh: 1 have aiready
taid that minorities jn differenl pais
there are feeling insecure. .

Shrl P. R. Chakravertl: 1 am
ferring tu Caoncse pockets thero.

T

AUGUST 23, 1065

Oral Answers 1156

Shri Swarsn Singh: Even witheul
the Chinese pockets, T think the; are
sufficiently harassed, unfortunately,
both by the sdn:/nistration as aiso by
the local population,

Chinese Intimidation of Indian Patrol
Near Mana Pass

+
f Shri Yashpal Singh:

Shri Surendra Pal Singh:
Shri Shree Narayan Dass:
| Shri Vishwa Nath Pandey:

*124. { Bhrl D. D. Purl:
| Shrimati Savitrl Nigam:
| Shri Rameshwar Tantia:
| Shri Onkar Lal Berwa:
| Shri Guishan:
 Shrimati Jyotsna Chanda:

Will the Minister
pleased to state:

of Defence be

(a) whether it is a fact that the
Chinese tried and are trying to inti-
midate Indian patrols near the Mana
Pass which is one of the border pass-
es between Uttar Pradesh and Tibet:

and

(b) if so, the action taken in the
matter?
The Deputy Minister in the Min-

istry of Defence (Dr. D. 5. Raju):
(a) On the 8th May 1065, a Chinese
military party intruded approxima-
tely half a mile into Indian territory
from across the Mana Pass in the
middle sector of the India-Tibet
border. On seeing an Indian Police
patrol at a distance on the Indian
side of the border, the Chinese intru-
ders fired three shots and withdrew
into Tibet through the Mana Pass.
There has been no other incident or
intrusion in this area.

(b) A protest was lodged with the
Chines= Government against this
deliberate violation of our territory.
Precautionary measures for the secu-
rity of our border have been taken.
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